
CENTRAL AiINI5TR AlIVE TRIBUNAL. 	 H 
t 	 CALCUTTA BENCH 

No, QA 1424 of 97 	 0 ate of order $ 9.1.2002 

present : Hon'bla Iir.Justice G.L.Gupta, Vica..Chairman 

Hontb]. lr.s.aisuas, Ad'ninistrative 1laniber 

Mi).AKRM U1DIN MOLLA 

VS 

UNION OF INDIA & ORB. 

For the applicant $ None 

For the respondents: Mr.8silukherjeepcounsel 

OR D ER 

None is present for the applicant even when the case was 

called for the and tiffle. The application is disiiased for default. 

No order as to coats. 
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